NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

DAILY CAUSE LIST DATED 01.02.2021 (MONDAY)

COURT — 11 (VIRTUAL MODE)

10:30 AM
In the Court of Hon’ble Mr. Justice A.L.S. Cheema, Member (Judicial) and Hon’ble Mr. V.P. Singh, Member
(Technical)
For Hearing
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents

1. Comp. App. (AT)
(Ins) No. 718 of
2020

Part Heard

Joseph Jayananda
Vs.
Navalmar (UK) Ltd & Anr.

Sumesh Dhawan

Salim A. Inamdar-
R1
Modassir Husain-R2

For Admission (Fresh Case)

2. Contempt Case
(AT) No. 03 of
2021 in Comp.
App. (AT) No.
238 of 2018

Ankit Mittal
Vs.
Ankita Pratisthan Ltd. & Ors.

Kausik Chatterjee

For Admission (After Notice)

3. Comp. App. (AT)
(Ins) No. 1306 of
2019

Excise and Taxation Department
Sonipat, Haryana

Vs.

Sunstar Overseas Ltd. & Anr.

Manisha Agrawal
Narain

Abhishek Anand-RP

4, Comp. App. (AT)
(Ins) No. 652 of
2020

Smt Indrani Brahmachari
Vs.
Chandra Prakash & Ors.

Khyati Dhuparr

Sanyam Saxena-R1
Avi Tondon-R2
Rishi K. Kapoor
Abhay-R3

5. Comp. App. (AT)
(Ins) No. 739 of

Avasarala Venkateshwra Rao
Vs.

Rajesh Bohra

G. Madhusudan Rao-
R1 & R2

2020 Servomax India Pvt. Ltd. & Ors. Divya Gattani-R3,
R4, & R5
6. Comp. App (AT) | Nitin Singh Partho Bhattacharya | Akshay Bhardwaj
(Ins) No. 876 of Vs.

2020

Waves Bio-tech Pvt. Ltd.

7. Comp. App. (AT)
No. 146 of 2020
& I.A No. 3002
of 2020

Ammana Bio Pharma Ltd & Ors
Vs.
B.R. Jayaram & Anr.

Raja Shekar Rao
Salvaji

Y .Suryanarayana-R1




02:00 PM

In the Court of Hon’ble Mr. Justice A.L.S. Cheema, Member (Judicial) and Hon’ble Dr. Ashok Kumar Mishra,
Member (Technical)

For Hearing
8. Comp. App. (AT) | Srei Equipment Finance Ltd. Abhijeet Sinha Prity Kumari-R3
(Ins) No. 976 of Vs. Shambo Nandy S. Chidambaram-RP
2019 Cosyn Ltd. & Ors.
Part Heard
Copy to: -
By the order of Hon’ble Acting Chairperson
1. Notice Board -sd/-
2. Website: www.nclat.nic.in Registrar



http://www.nclat.nic.in/

